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Date of Order
6/9/2006 « . - .
Kishan Lal Meena Vs. UOI & Others., OA No. 170/2006 -
Mr. 3.K. Mishra, Advocate, for the applicant.

Since the Mide, Application for condonation of delay (M.A

No. 80/2008) filed by the applicant has bgekn,_di,s‘missed-»taday-
being time barred, the present 0.A. stands diSW§§§éd'-a‘ﬁCérdihg!y-. ,
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